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AT QT G&T ST /e TTiarehor
Food Safety and Standards Authority of India
(TTT AT ST ATAH ATATHIH 20 0 % Tgd TATAT TG TTTEHTOT)
(A Statutory Authority established under Food Safety & Standards Act, 2006)
([OTET ACITET THT)
(Quality Assurance Division)

TH.$1.T 74, FiedT AT, 7% faesdl - 990003
FDA Bhawan, Kotla Road, New Delhi - 110002

Dated the 30" May, 2022
R 30 AR
AreqT
ORDER

Subject: Suspension of M/s National Commodities Management Services Limited -
CommoGrade - Testing Services Regional Laboratory, (North), Gurugram, Haryana -
reg

M/s National Commodities Management Services Limited - CommGrade -
Testing Services Regional Laboratory, (North), Gurugram, Haryana bearing FSSAI Reg.
No. 52/N/FSSAI/2018 and NABL Certificate No. TC-6507 was recognized and notified by
FSSAI u/s 43(1) of FSS Act, 2006 vide Gazette Notification S.0. 848 (E) dated 19th

February, 2018 and subsequently, amended vide Gazette Notification dated 315 January,
2022, for chemical and biological scope of testing for the purpose of carrying out the
analysis of food sample under Food Safety and Standards Act, 2006 and Rules and
Regulations made thereunder.

2. It is noted that M/s National Commodities Management Services Limited -

CommGrade - Testing Services Regional Laboratory, (North), Gurugram, Haryana has

been suspended by NABL for six months w.e.f ogth

and 5 of clause 4.4 of the NABL Document No. 216.

May, 2022 as per the conditions 4

3. Thus, due to the suspension of the aforementioned laboratory by NABL, M/s
National Commodities Management Services Limited - CommGrade - Testing Services
Regional Laboratory, (North), Gurugram, Haryana is hereby suspended for a period of

six months w.e.f. 08t May, 2022, from carrying out analysis of samples under the Food
Safety and Standards Act, 2006 and Rules and Regulations made thereunder as per
regulation clause 10(2) read with clause 10(1)(iii) of the Food Safety and Standards
(Recognition and Notification of Laboratories) Regulations, 2018.

4. This issues with the approval of Competent Authority.
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9.  FIFT FHNSIS Adde Afaas foifiee - s - fFar gfeas o=
AT, (3TX), TA1e -883 (Tt #iSrer), st V, 3= g, T&um, ghamom
To
1. M/s National Commodities Management Services Limited - CommGrade - Testing
Services Regional Laboratory, (North), Plot -883 (3rd Floor), Phase V, Udyog
Vihar, Gurugram, Haryana
whaferfa:
9. IS QI GR&M 3Ah (Tt o/ IS &)
2. It arfdgd gl iR TG SrfddRT, THTHTHISTS
3. ¥iigan, TEiive, 8 st
Copy to:
1. State Food Safety Commissioners (All States/UTs)
2. All Authorized Officers and Designated Officers, FSSAI
3. CEO, NABL, New Delhi
=T % forg wiafaf:

q. 37Ty & UUITH, THUHTHNaTs, TS el

2. Higan & froft wfa, ghraeaTars, T3 foef

3. PRGN Feed (SRS, vhyagaars, s sl

g, fRue (M), ThuawNaTs, T8 el - RS ¥ aaede yRadH & gl
Y. TIE (RIS, THTHTHISMS

§. TMSCI3N ThUaTaTarg, T3 fCa-THUHuIuaTs deuTse WR 3MUels HR & faly

Copy for information to:
1. PPS to Chairperson, FSSAI, New Delhi
. PS to CEO, FSSAI, New Delhi
. Executive Director (RCD), FSSAI, New Delhi
. Director (Imports), FSSAI, New Delhi-for necessary changes in FICS.
. Head (RCD), FSSAI
. CITO FSSAI New Delhi-for upload on the FSSAI website
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